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sri I&'d.ahlﬂl Mnawal his filed “""--i..mﬂ
on behalf of xes applicant today in the Court afte:
heving *No Okjection® from the narlimz:ﬁ '*':,
ReK. Singh which is taken on recerd. learned
for the applicant submits that he wants te ﬁn '”"' _r'
this O.A. becduse some new facts have arisen, 3
Accordingly, the O.A. is dismissed as wi‘bhdrmﬂ‘w ith
a liberty to file a fresh O.A. if so advised.

Sri A Dwivedi holding brief eof Sri Saumitra

g Singh counsel for the respondents is present. _
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